SESSION REVIEW – TWELFTH SESSION

26th December to 28th December 2007

Dear

I am honoured to apprise you with the Business conducted by the Delhi Legislative Assembly in

The recently concluded Twelfth Session of the Third Assembly.

The Session commenced on the 26th December 2007 and was adjourned sine die on the 28th

December 2007 after holding three sittings. A brief summary of the various business disposed by the House during the session is as follows: -

Obituary References: The House paid homage to the following during the session:

                   1. Shri S.S.Bajwa, Ex. Deputy Mayor of Delhi Municipal Corporation.

                   2. Smt. Benazir Bhutto, Ex. Prime Minister, Pakistan.

Reports Of The House Committees: The following reports were presented and adopted: -

       1. Fourteenth Report of the Business Advisory Committee.

       2. Eleventh Report of the Private Members Bills and Resolutions Committee.

Questions: Sixty questions were admitted as starred and Two hundred twenty Four questions as unstarred. Fourteen starred questions were actually raised in the House and replied by the concerned Ministers. Forty-Six supplementary questions were asked on these starred questions.

Papers Laid on the Table: The Chief Minister and Ministers tabled copies of 19 Notifications, Orders and Reports etc. issued during the prorogation of the Assembly by their respective Department 

Legislative Proposals: The House considered and passed the following legislative proposals:

i) 'The National Law School, Delhi University, Bill 2007 (Bill No. 10 of 2007)'

ii) The Bharat Ratna Dr. B.R.Ambedkar University (Amendment) Bill, 2007 (Bill No. 12 of

2007)

iii) ' The Indraprastha Institute of Information Technology- Delhi Bill, 2007(Bill No. 13 of 2007)'

iv). 'Prevention of Defacement of Property Bill-2007, (Bill No. 14 of 2007)'

Special Mentions: Forty issues were allowed to be raised in the House and in the cases of Ten important  matters the concerned Ministers replied on the floor of the House .

Short Duration Discussion: Due to the time constraint only two Short Duration Discussions were held on the following subjects:-

i) " Regarding problems relating to the unauthorized colonies." "

The Minister of Urban Development replied to the debate.

ii) "Regarding the continuing grim situation of power in the Capital after its

privatization."

The Minister of Power replied to the debate.

Private Members Resolutions: The following Resolutions were discussed by the House: -

1. “This House resolves that minimum 50 sittings of the Assembly be convened

     During a year and minimum duration of a Session should be two weeks."

Resolution was put to vote and rejected.
2. “This House resolves that a separate Education Board of Delhi be constituted."

The Member with the leave of the House withdrew resolution.

3. “This House resolves that next Election of Delhi Legislative Assembly be held on the basis of new delimitation proposals notified by Delimitation Commission of India, so that equal expenditure be incurred for developmental works and also equal facilities be made available in all Assembly Constituencies."

Resolution was put to vote and rejected.

The House was adjourned sine-die on the 28th December 2007 with the rendering of the 

National Anthem (Jana Gana Mana). 

With high regards.

 Yours sincerely, 

(Siddharath Rao)

Shri_______________
